IN THE CENTRAL AOMINISTRATIVE TRIBUNAL
RING IP AL - BENGH NEW DELHI

CA, No.l281/1988
New Delhi dated the 15th Feb-1954

Smt. Soni Malhotrs,
A=17, Bal v P ark, ne ar
Parwma Ao ad, Yelhi-110051

. .. #pplicant
(None for the a{aplic'ént' ) |

Ve rsus
1. Union of India through its @ecreLary

Ministry of Information & Broadcasting ,
Lok lByak Bhawan, \Iem Dclhl

2. Directorate Generxl
All India Radio, Givil Construction ng,
Govt «of Iﬂ(,.la, New Delhi .-

( , . ... Respondents

(Mone ' for the respondents )
- i
ORDER(CRAL)

{Hon'ble Sh.N.v. Krishnan, Vice Chairman (&)

. None for the applicent, though this case hasbeen
called out twice . None for the respondents either. We notice

that none has been appearing for the gplicant since a long
time now. Further this.case is ‘l'isted at sl .No .5 today, in
the causé 1list with‘no:bé fhat_the first 1C C-aseé are posted
pe~remptorily for final hegring. As ncme is present pn behslf

or the applicant,/Me dismisses this matter: in default.
V\J‘—‘\ i

s LA A Q/ L j‘v
(c .J*,V.Roy)' S o \, ANV K*lshﬂan)
Memﬁér(J) ' ‘ ' Vice Chdlrman (a)
sk




